301 Bills Introduced

of the electors of Telengana with re-
gard to future status thereof and for
matters connected therewith."

The motion was adopted.

SHRI M. N. REDDY : I introduce the
Bill,

CENTRAL GOVERNMENT EMPLOYEES
RECRUITMENT BILL*

oft wgrow fag At (AE3) @ 9T-
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MR. DEPUTY.SPEAKER : The ques-
tion is :

“That leave be granted to introduce a
Bill to provid for the recruitment of
persons in Central Government service
and in public sector undertakings on
the basis of certain priorities,”

The motion was adopted.
ot mgew Fag wiedt : sareaw
wEene wglew, # fadms w1 &y Far
g1

SMOKING HAZARDS (ADVERTISE-
MENT) BILL*
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MR, DEPUTY-SPEAKER : The ques-
tion is :

““That leave be granted to introduce a
Bill to prode for the advertisement of
the hazards involved in smoking ciga-
retses.” 5

The motion was adopted.

st W wOrEW ;. faigw 1 Lw
F@E

INDIAN RAILWAYS (AMENDMENT)
BILL*

(Insection of ncw section 62A, etc.)

ot wt e (amdafam)
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MR. DEPUTY-SPEAKER : The ques-
tion is 1

“That leave be granted to introduce a
Bill further to amend the Indian Rail-
ways Act. 1890 and to provide for
better railway travel in the country.”

The motion was adopted.

*ft AT SRS :  JaTEAY WNRA,
¥ frgwfrqwF@r |

RE : ALL-INDIA INSTITUTE OF MEDI-
CAL SCIENCES (AMENDMENT) BILL*

stowe wordw (wak-afa)
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*published in Gazette of India Extraordinary, Part II, section 2, dated 25-7-69.



